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LOK SABHA

Wednesday, August 10, 1960/Sravana
19, 1882 (Saka)

The Lok Sabha met at Elevem of the
lock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
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Shri Tridib Kumar Chaudhuri: As
this proposal is being handled by the
Railway Ministry, may I know what
is the exact proposal, whether this
bridge will be from Tarighat to
Ghazipur on the North-eastern Rail-
way? May I also know whether it
will be a metre gauge bridge or a
broad gauge bridge?

Shri Jagjivan Ram: Preliminary
inspection was made, and if it is finally
decided to have a bridge there,
naturally it will be from Tarighat to
Ghazipur, and in that case, it will be
broad gauge.

Shri C. D. Pande: In view of the
growing needs of communication in
future, there should be a bridge not
only at Tarighat but also at places
like Patna and Farrukhabad, because
these are places where communication
is most needed; these parts are now
cut off . . .

Mr. Speaker: These are all sugges-
tions for action.

Shri Kalika Singh: May I know if
the Poona Research Institute has
reported about the feasibility of the
Ganga Bridge at Ghazipur?

Shri Shabnawaz Khan: I thought I
had replied to that. I would like to
state that during the Third Five Year
Plan, a sum of Rs. 25 crores has been
set aside for construction and repair
of bridges. Out of this amount, Rs.
14 crores have been earmarked for
rehabilitation of existing bridges, and
the remaining emount has to be spent
on the carry-forward or throw-for-
ward on the Brahmaputra Bridge;
also there is another major bridge
coming up on the Jumna. In addi-
tion, there are a number of bridges
to be constructed on the Rourkela-
Drug and Godhra-Ratlam sections.
So with this very small amount, we
cannot go in for construction of many
major bridges.
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Shri Kalika Singh: My question
was whether the Railway department
section of the Poona Research Insti-
tute has reported about the Ghazipur
Bridge?

Shri Shahnawaz Kbhan: No, it has
not.

Bale of Unhygienic Eatables near
Delhi  Schools

*274. Shri A. M. Tariq: Will the
Minister of Health be pleased to state:

(a) whether Government are aware
of the fact that scavangers and
chhabriwalas sell injurious eatable
stuffs like ice balls and imli prepara-
tions to school children in front of
schools in Delhi and New Delhi; and

(b) if so, what action Government
propose to take to stop sale of such
injurious things to ensure better
health of children?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir.

(b) Regular raids are organized by
the Municipal Corporation of Delhi
and the New Delhi Municipal Com-
mittee in their respective areas to
round up the hawkers to check the
sale of articles of food and drink,
including ice balls, imli preparation
etc. in front of schools.
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Shri Karmarkar: I think this is also
a good suggestion. As a matter of fact,
I am happy to say that a few of the
schools are getting the best milk avail-
able in Delhi, I mean Shri Krishnappa’s
milk. I am also happy to say that
progressive schools are thinking in
terms of providing cheap milk. The
difficulty is in respect of the not so
well-organised schools. In their case,
I think the best solution would be to
have a sort of co-operative organisa-
tion running these canteens. It is an
unfortunate fact, but true, that in
Delhi and New Delhi, much of this
unhealthy food is selling. I wish
greater attention is paid to this by the
Corporation and the New Delhi Muni-
cipal authorities concerned, and also
by the people by way of health educa-
tion.

Shri B. K. Gaikwad: It is stated that
scavengers are selling ice balls. T just
want to know whether scavengers are
doing their job by selling these ice
balls. If that is so, may I know whe-
ther scavengers, as they come from
the scavenger community, are prohi-
bited from doing this? The Minister
has replied to the question by saying
‘yes’. I just want to know what does
he mean by ‘yes’ to part (a) of the
question. N

Shri Karmarkar: I thought the
meaning was obvious, that by ‘yes’, I
'‘meant that they were aware of the
fact etc. etc. I am sorry that the
question has been put in the way in
which it has been put. But the ans-





